CENTRHL ADNINISTRATIUE TRIBUNHL
CALCUTTH BENCH

No. OA 1082 of 96

Date of Order : 8410,96

Present ?. Hpn'ble WffjustiCe A.K,Chatterjees \/ice-—thairman°

Hon'ble Me. .S, fukhérjess Administrative Mmb ep.

PARESH KANTQ@ BANERJEE

Vs,

UNION OF INDIA & ORS.

‘Heard Mr,Samir ishn:)s;h, éounsel for the applicant and
. MsU.Sanyal, counsel for the r espondents,

* 2, on hgprlng both sides we cansidér the matter Fit for
adjudication, The application is admittad.Reply to be filed
at laast a week before the next date i.e. 21,1196, Let

. the matter be listed before the Single Bench on that date.
3y Let a plain copy of this order be handed over to both

the .counsel for necessary action.

"AdministrativB flembar Vice Chai
, . - rmanr



